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OFFICE or THE PRINQPAI. DlSTR.lCI_& SESSIONS JUDGE (HQ§): DELHI ‘ '
ORDER

The below mentioned work of the Branches of Central District, Tis Hazari Courts I
are herebv assigned/allocated to the Administrative Officers (Judicial) as mentioned
against their names, with immediate efl’eci::-

Name of the l Assigned work related to.‘ '
Officer
Sh. Sunil Dutt Recruitment Cell, Centrai,_Tis I-iaziari Courts, Delhi. ,_
A.O (J) Promotion Cell, Central,_]'_ls Hazari Courts, (Delhi. __ _ _ _ J . _

‘ Vulnerable Witness Deposition Comp_ie§,_Centrai,fi'is Hazarl Courts, Delhi. _ l
, PIO, RTI Cell, Central, Tis Hazai1Cou_|jts, Delhi. , _ W __i
‘ Record Officer, RTI Cell, Ce_ntral,_‘l'is I-iazari Courts, Delhi. __ ‘l

Nodal Officer for GNCFD (Eubiic Grivances Commissions (PGC), Complaints i
received through Department of Law, Justice and Legislative Affairs, Govt of NC!‘ 1 -

, Liaison Officer/Nodal Offlcer_oj_GNCji‘D _ __ _ i
‘ Nodal Officer for CPGRAM ____ __

Computer Branch, Central, Tis 1-iazarl_CourtsLDelhi. __ ,___ Z
‘ 17 Layers Seat, Cent[_a_l,_ '[i§Hagaiji Courts, Delhi. ,___ _ _ , _
l, R 8: I Branch, Central, Tis Hazaritourts, Delhi. ,
y _5ecord.Room (_Civfl/Crirnlnal/Sessions)_,Central, Tis Hagarl Courts, Delhi - _
i ,.__ _. _____ C i Leave Section, Central, Tis-Hatzari Courts, Delhi. __ __ _ _
ii Ms. Simmi l Judicial Branch, centrFa_i,T_ls Hazari Courts,_l1elhl -

Maihotra/Kapoor ‘= Admn-I, II and III, Central, Tis Hazarl Courts, Delhi. C
; A.O (J) _Puri:_,hase, Cell, Central Tis Hazari Courts, Delhi __,__
l LACR Cell, Central. Tis_l-iazari Courts, Delhi. __ _

' ' Nodal Officer for allotment of General Pool Residential Accommodation by
Directorate of Estate; Nirman Bhawan, New Delhi for Administration
Branch— 1 & 11 C ' C, l

I Disaster Manaqemen_t_Q8L Central, Tis l-lazari Courts, Del_l1l_._ _ i
Vigilance Bra[1_i:h,_Cgntra_l, Tis l-iazari Courts, Delhi. _

 Lltig_a_tlo_n Branch,,'Cé_n'tral,_wTls.Hazari_Courts, Delhi. _
1 Nazarat Branch, Central, Tis Hazari_C_oui"c§, Delhi.

_ ,___ C l Protocol Branch, Central, Tis Hazari Courts, Delhi. C _ _. \
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PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQSI
_ _DELH

eeelie ~'i25 '.| 1?!”/2
N0. lAdmi'i-IIP 8. TIHQSIZOZ3 Dated, Delhi thelg

Cogy forwarded for information an_d_necessarv action to: - _

1. The Offlcer In—charge, Accounts Branch, Central District, Tis Hazarl Courts, Delhi.
2. The Officer In-charge, Administration Branch—I / I1 I III, Central District, 'fls Hazari

Courts, Delhi.
3. The Officer In-Charge of all above mentioned Branches concerned, Central District, Tis

i-iazari Courts, Delhi
4. The Officers concerned.
5. The Personal Office of the undersigned. . '
6. The Sr. A0 (J) / A0 (J), Centrall West I NDD / South I South-East / East I North-East I

Shahdara I North / North—Wesi: I South-West / RACC, Delhi / New Delhi.
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The Dealing Officials (Personal File I Seniority & Promotion) in Administration Branch-I &
II, Central, Tis Hazari Courts, Delhi. _ .
The Dealing Official, Leave Section, Accounls Branch, Room No. 114, Central, Tis Hazari
Courts, Delhi. _
The Dealing Officials of all the above mentioned Branches.
The Web-site Committee, Tis Hazari Courts, Delhi.
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